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LOK SABHA

Wednesday, April 18, 1962/
Chaitra 28, 1884 (Saka)

The Lok Sabhg met at Twenty-five
minutes past Ten of the Clock

{Mr, SpeAkER in the Chair]

MEMBERS SWORN

Mr. Speaker: Hon Members who
have not taken the oath or made the
affirmation may do so now.

Shri Deorao Shioram Patil (Yeot-
mal).

Shri D. Ering (North East Frontier
Tract).

Shri Chubatoshi Jamir (Naga Hills
Tuensang Area)

Shri  Birendra
(Tripura West)

Chandra Dutta

S —

10.26 hra.
Re MOTIONS FOR ADJOURNMENT

Mr. Speaker: I have received
notices of severa] adjournment
motions. There is one thing that I
want to make clear and I require the
.approval of the House jin that I
desire that a convention might be
established henceforward that no
adjournment motion might be moved
todey when we hear the Address of
the President. 1 will consider these
adjournment motions tomorrow and
take them up, They would not suffer
on account of any delay or notice hav.
Ing not been given at the earliest op-
portunity, I wil] waive that. We will
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otherg and do not enter into any
controversial matters. We attach
importance to the Address by the
President. I think Members would
agree to that,

Hon. Members: Yes.

Shri Tridib Kumar Chandhari:
(Berhampur): May I point out oane
thing, while I bow down to your
decision in laying down this conven-
tion? I am one of those who have
tabled adjournment motons today, It
was done in pursuance of a previous
convention. Last time, I think it was
in 1957, over some issue—I forget the
issue—the Speaker allowed an
adjournment motion being moved that
day. So, there was no intemtion on
our part to disturb the convention.

Mr. Speaker: That is exactly be-
cause it was said that it was allowed
on some previoud— occasion that I
wanted the approval of the House
and I got that.

1029 hrs.

PRESIDENT'S ADDRESS

Secretary: Sir, I beg to lay on the
Table a copy of the President's
Address to both Houses of Parliament
assembled together on the 18th April,
1982.

Presidents’ Address

Hey & qra,
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Members of Parliament:

It gives me great pleasure to wel-
come you, Members of the Third
Parliament of our Republic, to its
inaugural session. Amongst you are a
large number who have been Members
of Parliament in years past and who
once again sought the suffrage of your
respective electorates and received at
their hands a renewal of confidence.
There are others among you who,
though not new to public life or per-
haps even to legislatures, have been
elected to Parliament for the first time,

2. T congratulate you all and wel-
come you to united endeavour in the
service of our common motherland.
Each one of you will find in your
tenure as Members of Parliament,
whether it be in the legislature itself
or in your constituencies, vast and
varied opportunities and compelling
necessities, for sustained and cons-
tructive work in the service of our
country. The task of nationbuilding
for which Parliament has both the
continuing and ultimate responsi-
bility, calls for the full exercise of
your capacities of  deliberation,
analysls, constructive criticism, vigi-
lance and dedication.

3. About a month ago 1 addressed
the last session of the Second Parlia-
ment and bade them farewell. I then
surveyed briefly the progress that was
being achieved in different flelds of
our national life and effort. The
country has; made progress in many
flelds even during the short period
between that oocasion and now when
I have the privilege to welcome you.

4. Our planned economy is the besis
of our material development and of
the mauintenance of a dynsmic, social

and economic equilibrium. The Third
Five Year Plan i3 in its second year
and has made a good start. It is
envisaged as a large-scale effort to
build up our national economy, to
increase productivity and employment
and to ensure the development of
society on the basis of justice, social,
economic and political, as enjoined by
our Constitution. The Plan must
increasingly bring within its scope of
implementation larger numbers of our
people as participants in production
with both skills and understanding of
the national objective.

5. Pilot projects for the utilisation
of rural manpower were initiated
some time ago. This rural works
programme is being expanded and
now covers 200 development blocks.
Pilot projects for the intensive deve-
lopment of village and small indus-
tries in selected rural areas are also
being taken up, the ultimate aim
being to bring about a diversified and
balanced economy in all rural areas.

6. My Government have also taken
steps for setting up an Institute of
Applied Manpower Hesearch in Delhi,
A seheme for the establishment of un-
employment relief and assistance as
set out in the Third Five Year Plan
has been drawn up. A Central Insti-
tute of Labour Research ig to be set
up at Bombay. A substantial portion
of the working force is also expected
to be covereq during the Third Plan
period under the scheme of workers"
education. This is meant to promote
the appreciation of our national
objectives, a5 well as the understand-
ing of the basic principle and the
acquisition of the knowledge and skills
which would help workers to organise
themselves,

7. Agricultural production is steadily
moving up and the food situation in
genera] is quite satisfactory. Industrial
production maintains an upward trend
despite power shortages in some areas.

8. In the field of Atomic Energy, the
production of Radio Isotopes for use
in agriculture, biology, industry and
medicine has registered an increase.
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Radio cobalt produced at Trombay is
now made available to hospitals in the
country. Agreements of collaboration
and development in the use of atomic
energy for peaceful purposes were
concludedg last year with Hungary,
Sweden and the TUnion of Soviet
Socialist Republics.

9. Panchayati Raj which has caught
the imagination of our people, it being
so well in accord with our traditions
and our way of thinking, is fo be
implemented in four more States,
bringing the total number to twelve.

10. The work on a second refinery
in the public sector at Barauni is in
progress. It will process two million
tons of crude o0il per annum. The
first one million ton unit is scheduled
to be commissioned within the next
twelve months.

11. It is proposed to have a chain
of pipelines from Nunmati to Siliguri
and from Calcutta to Delhi via
Barauni, In the western part of the
country pipelines will link the oil fields
with the proposed refinery, and a pro-
duct pipeline will run from the refi-
nery to Ahmedabad; also small gas
lines from the oil fields to different
power stationg for transporting pet-
roleum products in the east and crude
oil, gas and finished products in the
west. These pipelines are scheduled
to be completed within the Third Five
Year Plan period. They will afford con-
siderable relief to our railway trans-
port system.

12, India has been elected a mem-
ber of the Disarmament Committee of
18 Nations and alse of the Commit-
tee for the implementation of the
Resolutions of the United Nations. No
appreciable progress has yet been
effected in the deliberations on dis-
armament at Geneva, The Conference
is continuing its efforts, pending achie-
vement of general and complete dis-
armament, to deal with specific issues
such as cessation of nuclear test explo-
sions, avoidance of surprise attacks
thereby increasing confidence among
nations, agreement on nuclear-free
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zones, a halt in the armament race,
The Conference is also engaged on
reaching agreement on the draft of a
Disarmament Treaty. Its preamble is
now under consideration. My Gov-
ernment will use their best and dedi-
cated endeavour for speedy progress
and the successful outcome of the Con-
ference. In particular and as a matter
of most immediate concern, along with
other Nations our Delegation will help
to initiate and support proposals for
the cessation of nuclear tests.

13. An interim Budget for 1962-63
was presented in the last Parliament
and votes on account authorising
expenditure for a part of the year
obtained. A Budget will be presented
again to the new Parliament in this
session, with such changes, as may be
considered necessary, and Parliament
asked to approve funds for the whole
year.

14. My Government propose to intro-
duce the following Bills:

(1) Bills to implement some of
the recommendations of the
Law Commission.

(2) The Constitution
ment) Bills.

(3) The Atomic Energy Bill

(4) The Electricity (Supply)
(Amendment) Bill.

(5) The Patents Bill.

(6) The Indian Tariff (Amend-
ment) Bill.

(7) The Industries (Development
and Regulation) Amendment
Bill.

{8) The Port Trusts Bill

(9) The Oil & Natural Gas Com-
mission (Amendment) Bill.

(10) The Minimum Wages
(Amendment) Bill.

(11) The Factories (Amendment)
Bill

(12) The Pavment of
(Amendment) Bill.

(13) The Workmen’s Compensa-
tion (Amendment) Bill.

{14) The Industrial Disputes
(Amendment) Bill.

(Amend-

Wages
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{1§) The Working Journalists
(Amendroent) Bill.

¢16) The Employees' Provident
Fund (Amendment) Bill

(17) The Employees’ Staie Insur-
ance (Amendment) Bill.

(18) The Wealth Tax- (Amend-
ment) Bill,

(19) The Finance Bill (No. 2).

15. Members of Parliament: Thig is
the last oeccasion on which 1 ahall
address you as the President of the
Republic. It has been a great joy and
privilege for me to serve our mother-
lang as the elected head of the people
for over twelve years. I have had
my share of Parliamentary life and
dutieg prior to acceptance of this high
office and cherith the highest regard
for and confident hopes in our Parlia-
mentary institutiong and ways. I have
no doubt that you will maintain the
high traditions established by your
predecessors,

16, It is also our good fortune that
our Parliament enjoys the respect of
our people and it has become rooted
in our political sentiments. While it
derived its basic norms and pro-
cedures from the British Parliament,
it has developed its own dynamism
and it continues to do so, establishing
its own conventions and methods born
in the context of our own experience
and needs,

17. Ag I said in my last address it
is the objective and purpose of my
Government to follow steadfastly Brm
policies ang to implement effective
measures to establish in our land a
democratic and socialist society. Thus
alone will national progress and
increase in productivity be synony-
mous with social justice, and dynamic
Progress will be pesceful and our
country will march with firmness and
speed,

18. I now bid you farewell and
leave you to your labours, confident
thay with # your experience, your
Patriotic fervour and your gense of
dedication to cwty,” the imperative

call of the urgent tasks that await
us will always ang in full messure
command your skill and dedication.

18. I wigh you well. May all of you
and our Parliamentary institutions
progress in  strength and  stability,
inspire our people to more and more
democratkic endeavoilr Ang mssist in
the process of the growth of peace
and international co-gperation,

10.29} hrs.
PAPERS LAID ON THE TABLE

NOTIFICATION UNDER THE Sapar JUNG
Muspoat Aor, 1961,

The Deputy Minister in the Minis-
try of Law (Shri Hajarnavis): On
behalf of Shri Humayun Kabir, I lay
on the Table a copy of the Salar Jung
Museum Rules, 1881 published in
Notification No. G.S.R. 1582, dated the
30th December, 1981, under sub-
section (3) of section 27 of the Salar
Jung Museum Act {Placed in Lib-
rary, See No. LT-2762.]

NOTIFICATION UNDER THE ACWICUL-
TURAL Propuce (DEVELOPMENT AND
Warenousmic) CorroraTIoNs Act,
1956

The Deputy Miniater in the Minis-
try of Food (Shri A. M. Thomas): I
beg to lay on the Table a copy of the
Agricultural Produce (Development
and Warehousing) Corporations
(Amendment) Rules, 1962 published
in Notification No. G.S.R. 253, dated
the 23rd February, 1962, under sub-
section (3) of section 52 of the Agri-
cultural Produce (Development and
Warehousing) Corporations Act, 1956,
[;’Iaced in Library. See No. LT-3f
62.]

}!Ll.hn.
PRESIDENT'S ASSENT TO BILLS

Becreiary: Sir, I lay on the Table
following seven Bills pessed by the
Houses of Parliament during the
Sixteenth Session of the Second Lok



